Li sted on : . .2015
Court No.
ltem :
SECTION-1 1
IN THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO 6269 COF 2015
CRIM NAL M SCELLANEQUS PETITIC;%%%? 12638 OF 2015
(Application for exenption fromfiling official translation)
State of Uttar Pradesh ...Petitioner(s)
VERSUS
Hoshi yar Si ngh ... Respondent (s)
CFFl CE REPORT

The mtter above nentioned has been filed by M.
Ardhendumaul i  Kumar Prasad, Advocate on behalf of Petitioner
agai nst the Judgnent and Order dated 25t" February, 2015 of the
H gh Court of Judicature at Allahabad, Lucknow Bench, Lucknow,
Uttar Pradesh in Crimnal Appeal No. 1150/2011.

It is submtted that SLP (Crl.) No. 5090 of 2015 ari sing out
of same F.1.R was listed before this Hon'ble Court on 10t July,
2015 when the Court was pleased to direct issue of notice. Matter
is pending for hearing. Copy of Record of Proceedings dated 10th
July, 2015 is enclosed herewith for kind perusal of the Hon' ble
Court.

It is further submtted that Cl. Msc. Petition No. 12156
of 2015 (Application for exenption from surrendering) ari sing
out of same F.1.R was listed by the Hon'ble Judge in Chanbers on
3rd August, 2015 when His Lordship was pleased to allow the sane.
Copy of Record of Proceedings dated 3¢ August, 2015 is encl osed
herewith for kind perusal of the Hon'ble Court.

The matter above nentioned is |listed before the Hon'ble

Court with this office report.

DATED this the 5th day of August, 2015.



Sd/ -
ASSI STANT REG STRAR
COPY TO M. Ardhendunauli Kumar Prasad, Advocate
H 11, L.GF., Lajpat Nagar-111, N.D.

c4/dk Encl. : As above ASS| STANT REG STRAR



